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26.04.2017
COURT NO. 24
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

1. W.P.(C) 3444/2016 SUNAIR HOTELS LIMITED SUHAIL DUTT, ATUL SHARMA 
VS. UNION OF INDIA & ANR. NITESH JAIN, AMIT DHAKA

DEV. P. BHARDWAJ, U.K. SAHU
ANSHU TANDON, D.K. SINGH, JD
SANJAY CHAUBEY, DAYAN KRISHNAN
BINA GUPTA, RAKHI RAY
AKASHI

COURT NO. 29
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. CRL.M.C 1030/2016 SAMEER SANDHIR SIDDHARTH LUTHRA,  
   CRL.M.A 11917/2016 VS. CENTRAL BUREAU OF ANKUR CHAWLA, KANIKA SINGH

INVESTIGATION HEENA KHAN, AKSHAY SAHNI
ANUPAM PRASAD, ALI CHAUDHARY
NARENDER MANN, MANOJ PANT

COURT NO. 30
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M

1. CRL.M.C 530/2017 SANDEEP SHARMA KIRTI UPPAL, SUMIT BANSAL 
VS. STATE THR. NCT OF RICHA OBEROI, HARSH KUMAR
DELHI & ANR. PANNA LAL SHARMA

2. CRL.M.C 533/2017 NIRMAL SHARMA & ORS. KIRTI UPPAL, SUMIT BANSAL 
VS. STATE THR. NCT OF RICHA OBEROI, HARSH KUMAR
DELHI & ANR. PANNA LAL SHARMA

3. CRL.A 554/2001 SUDESH @ VINOD GEETA LUTHRA, PARUL SHARMA
 VS. STATE PANNA LAL SHARMA

4. CRL.A 563/2001 VIVEK @ BABLOO @ RAHUL GEETA LUTHRA, PARUL SHARMA
VS. STATE PANNA LAL SHARMA

5. CRL.A  951/2002 AMIT @ RAHUL YOGESH VERMA (AMICUS CURIAE)
VS. STATE (THRU NCT OF PANNA LAL SHARMA
DELHI)
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COURT NO.31  
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M

1. CRL.M.C 5105/2015 NARCOTICS CONTROL BUREAU SUBHASH BANSAL 
   CRL.M.A 18398/2015 VS. UNKNOWN PERSON SHASHWAT BANSAL

S.S. GANDHI (AMICUS CURIAE)
KUSUM DHALLA

2. CRL.M.C 2298/2014 ADRIYANA EVENTIDE & ANR. ALOK TRIPATHI
   CRL.M.A 7704/2014 VS. DEE MARK HOTELS & AJAY K. SHARMA
   CRL.M.A 8970/2016 RESORTS AND ANR.

    HIGH COURT OF DELHI                            
    25TH APRIL,2017                              REGISTRAR (LISTING)



26.04.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 21 (OS-C) 
HON'BLE MR. JUSTICE  RAJIV SAHAI ENDLAW

   AT 2.15 P.M.

25. CS(OS) 1409/2007          J.M.CONSTRUCTION PVT. N.K.VOHRA, VIJAY KISHAN            
    I.A. 1138/2016            LTD.                         VIKRAM JETLY   
                              Vs. KRISHNA SACHDEV & ORS.                         

*****

COURT NO. 23 (OS-A) 
HON'BLE MS. JUSTICE  INDERMEET KAUR

                                                      

20. I.A. 4740/2014            HOLLAND L.P. & ANR           J.SAI DEEPAK, MOHIT GOEL,   
    In CS(COMM) 83/2017       Vs. A.D. ELECTRO STEEL CO. PVT SHIDHANT GOEL, ASHUTOSH NAGAR 
                              LTD                          ABHISHEK KOTNALA, RAJESH

MAHENDRU, ASHWANI BHARDWAJ
G.S.CHATURVEDI, R.MADHAV BERA 

*********
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